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taken by them. Nobody takeg notice
of that. I have repeatedly urged
at the level of the Lt. Governor
that this money should be given
to the State of Delhi because , the
money is re-invested in that State.
But nobody listens. Therefore, the
issue is, apart from what the other
Members have said, it shoula also
be considered whether the money
which is obtained out of conversion
charges, ground rents and lemses
should be given by the Centra] Gov-
ernment back to the Union Territory
so that it is utilised for the people
of Delhi. ,Already, the population
of Delhi has gone up %o 110 lakhs.
What are we going to do if the
situation goes on like this?

Thank you very much, Sir.

THE VICE-CHAIRMAN (SHRI
SURESH PACHOURI): Mr. Gopal-
samy. Not present. Mr. Nilotpal
Basu. . . (Interruptions)

Mo faAT FTAT WAL : IHHT
wr g W1 & gowr a1 fod &
e ¥ ark ¥ 7 g—9 RI W@
T # 3w 8—o fall F FWO A0 7
qren fafree # g@w Al
T F TS § |

Some Minister should come forward
and respond...(Interruptions)

SqeFT g ;v ¢ (swEAT) ..

st wndtw gWE AET O uE
qr & sgaREr  # W O |
aqAaIA) GTHE H OEEIRE &A
=TT |

o fasm FwIT wegvar ¢ Ay
& i fafeee & w8 f&ar, oW
fufirees ¥ @2 R yow mest ¥
Fg fear 1 (swawm) T FET ¥
s ? :

Iagaream (o gw =)
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PROF. VIJAY KUMAR MALHO-

TRA: Sir, let some Minister respond.

W oaR & @ fefasw v
=ifgq 1 (samar) @y fafrey
43 gu ¥ 9Er avE ¥ wE aw
srar aRT 1 (smaaw) |

THE MINISTER OF STATE IN
THE MINISTRY OF PARLIAMEN-
TARY AFFAIRS (SHRIMATI MAR-
GARET ALVA): Sir, the Home Mi-
nister ig not here. We can convzy
their sentiments to the Home Mini-
ster. .. (Inierrupticns) . .
o st adE s wEmY o §Eae
Fed A A AT AG § | TAEEE
w1 FE il g T &, L (s
A
o 'wgnaa frw (fage) : &
oo #1 wEifime #war § o faedt
T RIGAT § 86 IT T ¥ faeme

& =g
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RE: DISHONOURING OF THE
WEST BENGAL STATE LEGISLA-
TURE BY THE DEPARTMENT OF
TELECOMMUNICATIONS

SHRI NILOTPAL BASU (West
Bengal): Mr. Vice-Chairman, 8Sir,
the issue which I would like to
raise is a very important one.

In fact with a heavy heart, I am
raising ithis issue. The issue perfains
to the federal character of this
country jand to the very blatant vio-
lation by the Government of the
principleg of federa]l functioning. Sir,
as you know, for a better func-
tioning of the Department of Tele-
communications, Telephone Advisory
Committees have been formed by
the Department of Telecommunica-
t ioms. Government of India, Now,
fin the comstitution of these Com-
mittees, there iz a component of
nomination of elected MLAs bf the
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respective circles. Ag far ag forma- §
tion of the Calcutta ‘Telephone Ad-°
isory Committee is concerned, on
9th May, 1994 a communication was
sent to the West Bengal Assembly
asking the Speaker to nominate four
Members to the Calcutta Telephone
Advisory Committee. A reminder to
this effecy was again Sent to the
Assembly on the 16th of May. On
27th May, the Secretary of the West
Bengal Legislative Assembly, on
behal? of the Speaker, intimatedto
the Depart-
ment that four MLAS, three MLAs

belonging to the Left Front and
one MLA belonging to the Cong-
ress Party, would be nominated in
the MLAs quota of the Telephone
Advisoyy' Committee. On 25th
August,  the Assembly again
gave a reminder to the Telecom De-

Telecommunication

partment stating that out of those
recommended by the Speaker, two
MLAs belonging to the Lef: Front

had not received any intimation from
them Subsequently on 23rd Novem-
ber, ie., three months after the re-
minder of the Assembly of the 25th
August, the Telecom Department
wrote a letter to the West Bengal
Assembly stating that seven MLAs
kad been nominated. But of these
seven MLAs six MLAs belong to the
Congress-] and one belongs to the
Left Front. Here I am not drawing
your attention to the numerical com-
position of the West Bengal Assem-
bly. Everybody knows the way we
are represented in the Rajya Sabha.
From this, everybody knowg the re.
presentation of the Left Front and
the Congress-I in the West Bengal
Assgmbly. We have forwarded the
recommendaions of the Speaker of
the Assembly and from Delhi, the
Deparment of Telecommunications
had sent these amendments. They
asked us to send four names and we
sent four names, Seven people are
nomfliated and six of them belong to
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the Congreag I and the remaining one
belongs to the Left Front. The De-
partment of Telecommunications
mentioned thay one of thg names re-
commended wag not existing in the
list of MLAs of the West Bengal As-
sembly, One particular Congress-I
MLA Shri Somendar Chatterjee, in-
formed the DOT that he had been
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nominated. The entire thing was
done in the most mnon-transparent
manner. Not only this, it involves

the dignity of the Legislative Assem-
bly, This ig the Counci] of States, We
are talking of co-operation. We are
talking in terms of honouring the
federal set-up in thjg country. We
are recognising the fact that there
are political forces in different parts
of the country running the Govern-
ments. The issye which I have raised
is a very serjoug issue. The point is,
how has this happened? The point is,
wa want to know the names of peo-
ple in other categories who are on
the Telecom Advisory Committee.
There are other people from social
service, doctors, etc. In one form or
the other known Congress-1 loyalists
are being nominated to the Advisory
Committee under different categories,
We want the Government lo react
to his, We want the Government to
find out from the Ministry of Tele-
communications how this hag hap-
pened, I don’t know if it is the kind
of treatment that the State Assem-
blies are going to get. I think this
ig an issue which should be consider-
ed cutting across the party lines be-
cause it concerns the dignity and
honour of the Parliamentary system
as such. When the recommendations
of the Speaker can be trampled upon
so blatantly, I don’t know what hap-
pens tomorrow to the dignity and
powerg of the Legislative Assemb-
lies. They will also stand dishonour-
ed. Mr. Vice-Chairman, the Minister
should react. The issue calls for a
specific reply and a specific condem-
nation by all cutting across the par-
ty lines. T would like the other
Members alse to respond to this cut.
ting across the party lines.
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SHRI S. VIDUTHALAT VIRUMBI
(Tamil Nadu): Mr. Vice.-Chwirman, I

am not accussing anybody, The issue

cropped up because the Governmentg
has not framed any norms in respect
of nominations. If some norms were
framed in regard to nominatiuns to
the Advisory Committees, this would
not have happened ... (Interruptions)
What 1 feel is that the Government
should come forward and give an as-
surance to this nation through this
augu:t House that they are going to
frame some norms by  which
nominations would be made to the
Advisory Committees. Otherwise,
problems like this wil} contintte to
occur . (Interruptions)

SHRI T. A. MOHAMMED SAQHY:
(Tamil Nadu): Mr, Vice-Chairman,
this problem is not confined to the
Advisory Committees only. Even at
the district level, the sitting MPs are
not involved. Only the Congress-I
peaple are involved. The Membors
of Rajy; Sabha are alsg left out of
the district.leve] committees. . (Jun-
ferruptionsy ..

f
THE VICE-CHAJRMAN (SHRIL
SURESH PACHOURI): Please take

vouyr  <eat. .. (Inferruntions) . .

SHRI S, VIDUTHALAI VIRUMBI:
Mr, Vice-Chalrman there is no res-
ponse from the Government. Even
on important §ssues, the Government
would not like to respond. It is not
fair. Unless and until some norms
are framed, this menace will con-
tinue for ever ..(Inteérruptions)..

SHRIMATI MARGARET ALVA:
Mr. Vice-Chairman, 1 am npot talk-
ing .. (Intérruptions)

1

DR. BIPLAB DASGUPTA: Mr Vice-
Chairman, may I make a smal} point?
) ,(szummﬁom) ..

A

TFE MINISTER OF STATF IN

THR MINISTRY OF PARLIAMEN.

TARY AFFAIRS (SHRIMATI MAR.
GARET ALVA): Mr. Vice-Chairm~
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Sir, ( am ngy talking abous what has
happened in this case because I am
not competeny to talk of MLAs...
(Interruptions) .. One minute, I can-
not respond to the present issue. But
I think it ijg very unfair on the part
of the Members of Parliament o sey
that they had not been included be-
cause I had personally looked into
thig aspect I can say this with cop-
fidence “ecayse I had personally
gone through the nominations >f the
Memberg of Parliament to yarious
District Telephone Committees, And, in
every case where there is a local MF,
his name is there...(Interruptions) .
{
PROF. VIJAY KUMAR MALHO-
TRA: Not in Delhi?
%
SHRIMATI MARGARET ALVA:
We have done iy even in Delhi. There
are six zones I think, We have put
the local MPs in the Committees. In
many cases, like in the case of Pup-
jab where we found that there was
no local MP, .. (Interruptions)...,
where the loca) MP of the Rajya Sa-
bha was not there in g particular con-
stituency, the MP residing the adjoin-
ing constituency was nominated for

that area.

.

PROF. VIJAY KUMAR MALHO-
TRA. Even Rajya Sabha Members?

SHRIMATI MARGARET ALVA:
Even Rajya Sabha Members ... {In-
{erruptions) . Please listen to me

(Interruptions) .,

THE VICE-CHAIRMAN (SHRI
SURESH PACHOURD: Let her com-
plete (Intérruptions)

SHRIMAT! MARGARET ALVA:
Let me finish. Do not interrupt. In
some constituencies, where thers are
two or three MPs, one has been no-
minated, We have ensured that every
political party of thar particular
State has been given equal represen-
tation—may be, bne in one District,
-mn in the other. I have made sure
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of thig because Y have persoualb;
seen the list of nominations of MPs

to these Telephone Committees...
(Interruptions) . . .
SHRI SATYA PRAKASH MALA-

VIYA: What abouy UP? (Interrup.
tions)

N wEtg AR {Y g
quT ¥ Argy ®r Agr fagr amr ¥
(saaaT)

IIAMEAA (AW o) 3FIA
G 3 W W AT § @ qd |
(wraermw)

SHRIMATI MARGARET ALVA;
I want to say that there are two
Members of the Lok Sabba and one
of the Rajya Sabha on each one of
these committees. So, each Rajya Sa-
bha Member, who belongs 1¢ that
area, has been nominated to the Com-
mittee, But if there are three or four
Members from one area, only one of
them has been nom:nated. (Interrup-
tions), I am prepered to show the
list to the leaders of all the political
parties here and satisfy them ... (In-
terruptions)

PROF. VIJAY KUMAR MALHC-
TRA: Please do,
SHRIMATI MARGARET ALVA:

1 have personally seen to ‘this. (In-
terruptions)

SHRI ASHOK MITRA (Wesy Ben.
gal):  Mr. Vice-Chairman, T  have
great admiration for the Ministey of
State for Parliamentary Affairs But
what she just said has no relevance

to what my colleague ..(Interrup-
tions)
SHRtMATI MARGARET ALVA:

No. I said that I am going into.. (In.
terruptiong)

SHRI ASHOK MITRA: I have lis-
etigd to yvou. Why can’t you, Madam,
listen to me for a couple of minutes?

Tt is a very specific problem and
comnplaint which my colleague, Shri
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Nilotpal Basu, has raised. A gross
misdoing on the part of Ministry of
Communications has been performed.
What is it that is ‘specific’? That is
the poicnt. 1 am just trying an analogy.
There are 16 Members from West
Bengal in the Rajya Sabha, of which
15 belong to the Left Front and one
to the Congress Party., And, what
has been done for representing the
Memberg of Rajya Sabha from West
Bengal is that you pick up a ruling
party Membey and ignore the other
15.

You take the composition of the
West Bengal Assembly., Out of 294
Members, only 40 belong to the rul-
ing party at the Centre. Out of
these 40 Members, 6 are neminat-
ed to the Telephone Commitiee.

Those people who do not repre-
sent the people of West Bengal are
being put on thig Telephone Commi-
{tee.

If thig the way you want to gov-
ern, then this country cannot be
held together. This is not the way
w run a federal policy. You must
respect the sentiments of the people
of a particular State. Otherwise, this
country will distintegrate,

I would, therefore, still appeal
to the Minister of Parliamentarny
Affairg to have 1 discussion with the
Minister for Communicationg and
set right the grave wrong thag has
been done to the people of West
Bengal. Otherwise, even the single
representation that you have from
West Bengal in Rajva Sabha will
dwindle down to Zzero.

SHRI T. A. MOHAMMED SAQHY:
Sir. T want to clear what the Minjster
has sajd just now. 1 want to go on re-
cord. Tn North Arcot Ambedkar district,
there 1s a district committee wherein
there are two MPs. One is Mr. R.
Jeevarathnani. and the other Shri Akbar
Pasha; both are Lok Sabha Members. T
am the Raiva Sabha Member from there.
Mv name is noi being included. That
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is a fact. Sir, throughout Tamijl Nadu
there is no Rajya Sabha Member in these
Committees.

HiFdt g ARwd  (afrr
M) : WA SI9UTETST HRIEd,
HIAAE TS zﬂ; F S oW SIr
qr 4% FAR I FT JGET FAAAF
EedT § S[ST gAT § WX Sswaifaw
araedT {lﬁlﬁ!ﬁ'ﬁ FER-FTAT & TT-
X AT &) a1 a@ v gAR
g fawwr grw st FEE
F T8 g8 fafmg = § gadlg
AT a“rt—aﬁ% F AIET TE B |
ITENTENS FEIRY, g Eil 3T "I
fawrr gra afEnlt @ & faam
qur F AT & OF 97 fEar swar
g Ak S8 AW =i Sy § 5 owm
=rT AR Afeg w97 7 9 am
§S ] & v 9T WY Amy Wy
gif e F@& T g9 faumr oAy
q¥E § TF FAT ARl F7 §Ad G747
¢ f9ud 6 W waee el & AN,
gfes fauer #1 aef & f9ad @
¥ 294 % g3 ¥ fad 40 FEew
gear fawer # qiff #r & 1 S9F 6
qewdl W AMIET {FAar S g
7g A G AT SAaifas agEean
o mme T g gER
faam ® s wgw g 5 &g
St D) R o G s B T o )
g 99 wwoAndt # fawfar w5t
@ﬁaﬁﬁﬁmx&mé?ﬁ
quAT WEAT g HSIRT, gAR Ag
g % wifast § 3g waw Sz
f& ST T W@ & SAST AW
TR ag W oA 9H & oAne
& T U 1 ¥ gg AT AEdr §
f& e 37 gu ¥ ar 95 3gar Ad
AL T ATHT I T O Fqqiigw
ST &1 A gardy oqfaarfzay ¥
oA A WL, 9 Y &9 {aws
THT FT WEAS ;A AT w0 fawiar
qsar 2 J fafeeq =0 §  3I9%
araf @ fawrfer &Y wgiwgg &
oA >

¥ gada A ¥ ag 9gh fx
@ g & W g7 A fqwmr ¥
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Fr o7 zw O I fge @ oAk
afemdY swmer #v faeme gar & speaer
F1 Y T g9 &1 foR @

SHRI GURUDAS DAS GUPTA
(West Bengal): Sir, this is mn aff-
ront, This is an ingult to the West
Bengal Legislature. As most of my
(friends have been saying, this is
absolutely an insult. You ask the
Legislature to nominate and then
if you exclude,  that is not
correct. The Speaker  repre-
sents the collective wisdom of the
Legislature in the same way our
Presiding Officers here do. I# you
ask the Speaker, you ask the Ass-
embly indirectly and if you exclu-
de, then that is definiely an insult
to the Legislature. It should be a
matter of concern for all of us. I
i¢ not a question which party is in
power. It is an insult to our system.

Secondly, Sir Calcutta Telephones
had been out of gear for a Iong
time, of gear. Sir... !

SHRI V. NARAYANASAMY
(Pondicherry): The employees are in-
volved in irade-unions, The emp-
loyees are from the CPM party it-
self.

SHRI GURUDAS DAS GUPTA:
Sir i there is any problem with
the trade unions we are ready to
discuss with Mr. Narayanasamy be-
cause he ig also having trade unions.
somewhere. We are ready to discuss.
But, that is not the issue, Sir. Iy is
the mismanagement, mismanage-
ment at the top. There has been a
ersistent charge of corruption aga-
inst senior people. We have been
saying it and everybody knows it.
It is a fact that Calcuita was with-
pbut a director and even the rom-
pany that wag given the responsi-
bility, ran away with the money. I
am only saying this because it i
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only the other side, it is only
another aspect of the toflal misma-
ragement and absolute absence of
any rule. Therefore, Sir, I take
this opportunity to ask the Gov-
ernment to take steps to ensure dis-
cipline in the management of West
Bengal Telephones as well ag 1o
take up with the Ministry of Com-
munications why abuse and insult
has been hurled on the Legislature
of West Bengal.

—

RE: SERIES OF EXPLOSIONS
THAT TOOK PLACE IN NEW
DELHI

SHRI S. JAIPAIL REDDY (Andhk-
ra Pradesh): Mr. Vice-Chairman,
&ir, T wish to draw the attention of
te House to the serieg of blasts
that took place last night in Delhi.
. is very important to note that
they took place in the heart of Delhi,
i.e., in and around Connaught
Place, Nobody knowg for sure the
cause of these blasts. Sir, it
is generally presumed  that
clogging of some methane gas in
the sewer pipeline causes explosion
but the Police did not preclude the
rossibility of a  foul play. I think,
*he Government should have come
forward and made ja suo motu state-
ment. Even though the Government
has failed to do so, I would still de-
mand that the Government should
respond with a statement on the
question just now raised.
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SHRI S, JATPALL, REDDY: Mr.
Vice-Chairman  Sir, you may kindly
direct the Government to give a
statement. By Monday it should be
able {o give a statement,

SHR] JAGDISH PRASAD MA-
THUR: Why Monday? Even today
they can do it. Tt is a local affair,



